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STATEMENT

Details of New Major & Medium Irrigation Projects Pending Clearance :

Status of Appraisal

¥ S.No. State/ Projects with Projects found Projects techno- Projects on which

Union the Planning acceptable by economically State Government are
Territory Commission the Advisory examined by the required to sort out
for Investment Committes Central Water various techno-
Clearance subject to Commission and economic issues.
(Nos.) certain compliance of consideration
observations  deferred by Advisory (Nos.)
such as Committee due to
obtaining non-resolution of
environmental & inter-State issues
forest clearance  or non-clearance
efc from environmental/
(Nos.) Forest angles etc
(Nos.)
1 2 3 4 5 6
Major Medium Major Medium Major Medium Major Medium
1. Andhra Pradesh - - 6 2 - . 1
2 Arunachal Pradesh
3  Assam - 1 - - . 2
4  Bihar - - 2 1 - - 2 .
5 Gujarat 1 ]
6 Haryana 1 1
7 Himachal Pradesh 1 1
8 Jammu & Kashmir - : - 2 1 4
§  Karnataka 2
10 Kerala 1 - 1 -
11.  Madhya Pradesh 9 1 1 3
, 12 Maharashtra 8 13 1 4 8
13 Manipur 1
14+ Orissa 1 2 2 1
15  Punjab 1 2 1
16 Rajasthan - 1 2 3 4
17 Tamil Nadu 1 1 1
18 Uttar Pradesh 7 4
19 Waest Bengal - . - - - - 1
20 Nagaland
Total - 1 44 23 2 . 23 34
[English] development and other programmes in recent pas:

(1990 to 1995). and

Expansion of Vishwabharti (b} if so. the reaction of the Government thereto”

478 SHRI PR. DASMUNSI - Wil the Ministet
of HUMAN RESOURCE DEVELOPMENT be pleased
to stale

(a) whether Vishwabharti (Shanti Niketan) has
submitted any proposal tor its expansion,

THE MINISTER OF STATE IN THE DEPARTMENT
OF EDUCATION IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHR! MUH! RAM
SAIKIA) - (a) and (b). Visva-Bharati, Santiniketan
has submitted a ptoposal tor establishment of
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‘VISVASIA', a Centre for the study of Asian
Civilisations during January, 1996. As the proposal,
as such, has not spelt out the financial implications,
Visva-Bharati has been advised to obtain services of
some outside agency for preparation ot the project
report and to work out financial implications involved
to enable the Government to take further action in
the matter.

Mess in C.C.B. X

479. SHRIMATI JAYAWANTI NAVINCHANDRA
MEHTA

SHRI MAHESH KUMAR M KANODIA

Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pieased to state

(a) whether the Union Government are aware of
the mess In the Cricket Control Board of india rega-
rding the ongoing bickering in the indian Cricket
Team currently on tour to England and resulting to
humiliation ot certain players.

(b) if so, the steps being taken to avoid future
humiiation of the players,

{¢) whether the Government propose 1o take any
action against the concerned ofticials/persons
involved in the matter, and

{d) it not, the reascns therefor?

THE MINISTER OF STATE IN THE DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT (SHRI
DHANUSHKODI ATHITHAN R ) (a) to {d) There 1s
no mess in the Board of Contiol tor Cricket in India
not is there any bickering in the indian Cricket Team
on its tour to England The matter of retirement of
Shri Navjot 8ingh Sidhu and his  return mid-way
trom the England tour 1s proposed to be enquired
Into by the Board ot Control for Crnicket in India after
the Indian Circket team returns trom their current
tour to UK and Holland

Voting Right for indians in Indian
Enclaves in Bangladesh

480 SHRI AMAR ROY PRADHAN - Will the
Minister of EXTERNAL AFFAIRS be pleased to
state

fa) whether the malter in respec! of allowing
Indian citizens, lhiving in Indian Enclaves n
Bangladesh to cast therr votes 1s pending with the
Government

b) it s since when and the detals thereof,

'c) whether the Government have taken/propose
1o take any gecision in this regard,

(dy o so the getais thereof and
fe) it not. the reasons therefor?
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THE MINISTER OF EXTERNAL AFFAIRS (SHRI
|.K. GUJRAL) : (a) to (e). There ate 119 exchangeable
enclaves in Bangladesh and 72 Bangladesh
enclaves in India. As stipulated undet the (ndo-
Bangladesh Land Boundary Agreement, 1974, the
enclaves are to be exchanged between India and
Bangladesh, without and claim of compensation
Neither side has been able to exercise control over
its enclaves which are located in the other country
Exchange of enclaves has legal and constitutional
implication which is linked with other outstanding
issues pertaining fo the 1974 Agreement such as
transfer of adverse possessions, demarcation of
boundary and ratitication of the Agreement This 1s
under consideration of the relevant departments of
Government of india. The related issue of citizenship
of the inhabitants of the enclaves has also to be
decided According to legal advice available to
Government the tirst step which has 10 be taken is
completion of the dematrcation ot the boundary and
this has to be done with cooperation of State
Governments concerned The tact i1s that Government
have no administrative contiol o1 access 1o these
enclaves lying within Bangladesh and hence |
extension of voling nights to the inhabitants has not
been possible. Government have also no reliable
figures of populatlon In these enclaves

[Translation]
Female Mortality Rate

481  KUMARI UMA BHARTI
SHR! PANKAJ CHOWDHARY

Wili the Minister of HUMAN RESQURUE
DEVELOPMENT be pleased to state

(aj whether female mortality rate in the country
1s much highe; as compared with male mortality 1ate

(b) it so. whether any survey has been conducted
in this regard,

{¢) If s0. the autcome thereof,

(d) the comparative figures o! male and temale
mortality rate in the country, and

(e) the measures being taken to minimise the
mortallly rate and the comparative gap?

THE MINISTER OF HUMAN RESOURCES
DEVELOPMENT (SHRI S R BOMMAL (a) No. Su

(b) and {c) Do not anse

(d) According to Sample Registration System
(SRS) estimates. (Registrar General of India) 1943
temale mortality rate (annual per thousand
population) In the countty is 81 as compatred to
male mortahty rate which 15 9.5

(e) Government of india has taken a numbe! of
steps to improve health status of women Pnmary



